coast of leland of Kachhatheev. This matter should immediately be taken up with the Government af
Sri Lanka, and their releaze should be secured at the earliest. Kachhatheevu was gifted by India to
Sri Lanka. Today, our innocent fishermen are harassed by Sri Lanka for fishing off the coast of
Kachhatheevu. The agreement on Kachhatheevu should be renegotiated and the fighing rights of
Inclian fishermen should be restored. Sri Lanka should be strongly told to desist from harassing
Indian fishermen. Presence of Indian Navy and coast guard should be considerably increased in Palk
Strait for the safety and security of Indian fishermen fishing in the territorial waters of our country. As
a permanent solution to this problem, our fishermen may be issued special identity cards, and they
may be simply asked to go back to our territorial waters in case of mistakenly entering the territarial
waters of 3ri Larka. An agreement should be reached with that country in this regard. | hope that the
Minister will take immediate steps in this regard for the safety and security of Indian fishermen. The

only solution to this long-standing prablem is to retrieve Kachhatheevu.
SHRIN.R. GOVINDARAJAR (Tamil Nadu): Sir, | associate myself with it.
SHRI A, ELAVARASAN (Tamil Nadu): Sir, | also associate myself with it.
SHRIN. BALAGANGA, (Tamil Nadu): Sir, | also associate myself with it.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Shri Shyamal Chakraborty. Not present. Shri
Kalraj Mishra.

Need to extend date of debt waiver schems for farmers in the country
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TS ATEe &) 12 S 1 e HETed + AR AL, B U TF [REhY el A1 | B G 1ot 9%
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31 M f o (RER) : #E=Y, # g0 T v gl
THE VICE-CHAIRMAN (PROF. P J. KURIEN): Shri Amir Alam Khan. Naot present.
The House stands adjourned till 11 A.M. tomarrow .

The House then adjournad at twenty-nine minutes past six of the

olack, till eleven of the clock on Thursday, the 2th July, 2009,
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